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1IadI_ Export Pr...ti& VOIIJIeII 

.... Sbrl K.oIIa V.kalah: 
Shri M. N. S1MIIQ': 
8hr1 Lumi Dull: 
Bhrt Yuhpal BJnrb: 
Sbrl BaImIId: 
SUi Villbwa Natla P-cIoJ: 
8brl Ba,ri: 
Shri IUsbeD PattDa7&k: 
Dr, Ram MaDobar Lobla: 
Sbrl Visbram Prasad: 
8brl Utl7&: 
8hrl Ram Sewak Y.II .... : 

Will the Minister of Commeree be 
pleased to refer to the reply given 
to Unstarred Question No. IHD on the 
12th November, 1965 and state: 

(a) whether any decision regarding 
the representation <If the ADdhra 
Handl-.. Wea""",' Co-opera""" 
Society Ltd., Vijayawada on the 
Hanilioom Illrport Promotion CoUDclI 
has been taken; 

(b) if so, the n.ture of the decl· 
sion: and 
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(C) it tile repl,. to part (a) above 
be in the negative, the reasons tor 
the delay! 

The Depaty MJaWer Ia tile IIIlIIIiI-
tl'7 of Commeree (Sbrl SIIaI! QaresId): 
(a) Yes, Sir. 

(b) As there is no vacanc,. at pre-
lent on the Committee of Admini8tra-
tion of the Handloom Export Promo-
tion Council, it has not been poosaible 
to nominate the representative ot the 
Andhra Handloom Weavers' Coopera-
tive Society Ltd., Vijayawada on t.bIs 
Committee. A representative cit the 
Society is however, being invited -to 
be present at all meetings ot the above 
Committee. 

(c) Does not arise. 

AccumulaUoD of IlaDtlIoom Cloth In 
ADdhra Pra4 ..... 

HI. Sbrl Kolla VeDkaIab: 
8hrl II. N. SWAIIIY: 
Sbri La"mi D .. : 

Will the Minister ot V_eree be 
pleased to state: 

(a) whether Government are aware 
that accumUlation at huge stocks ot 
handloom cloth. especially of 'Bleed-
ing Madras' tYPe ot cloth, has led to 
unemployment among the weavers in 
Andhra Pradesh; 

(b) whether any representations 
have been received by Government 
either for the grant ot loans, free of 
interest, to the weavers' soeIeties for 
stocking and marketing or tor out-
right purchase by Government 
through the State Trading Corpora-
tion; and 

(e) tt so, the action taken thereon? 

'l'tle Deputy MlDlIter ID tile IIIIDIiI-
tl'7 01 C __ (Sbrl •• QtIreIIIJ): 
(al V .. , Sir. 

(b) Yes, Sir. 

(c) The suggestion for the grant m 
loan. to the weaver. locietiEs for 
stocking and marketing ot cloth .. 
received trom the Andhra PradeIIl 
Handloom Weavers Cooperative 
Society. and tbey were advised to 
approach the State Government in thll 
connection. 

The suggestion of outright purchas. 
by Government throuIh the State 
Trading CorporatloD w .. abo made by 
the above Society and _. considered 
by the GOYernment c1! lDdia. The 
Handicrafts and Handloom Corporation 
01 India were a.ked to purchase IIID-
.tantial quality ot this t:rpe of clotIL 
They have already purchased ".9 lath 
yards or this cloth. Beeldeo. the Cor-
poration haa aillo announced a "Spe_ 
cial lIarketlng ScIIeme" by which the 
CorporatiOn would pureh ... atandard 
varieties of Bleeding Madras cloth 
from Weavers Organisatlolls includillg 
Cooperatives and Master-Weavers. 

Dantewara-BU4raehellalll Ban .. ay 
IAIIe 

HZ. Sbrl Kolla Veu.lall: 
8IIrt M. N. 8_,.: 
SbrI Lax .. 1 .,..: 

Will the Minister of RaIlway. be 
pleased to refer to the raply given 
to Unstarred Questioll No. 141 
on the 5th November. 1985 and atate: 

(a) whether the I'Alglneering Re-
port and construct/OIl estimates re-
garding the Dantewara-Bhadrachel-
lam line have been prepllred; 

(b) whether the Survey reporta on 
this line have been examined b,. the 
Railway Board; 

(c) if so. what are the point. 
which emerged In the e"aminatlon 
and 

(d) whether any declaion hal been 
taken regarding the CODlItruction of 
the line and the detan. thereon 

'l'tle DepG,. lIIIIII8Ier ID ....... -
trJ" 01 Ball .. a,... (SbrI 8IJam Natbl: 
Ca) to (d). The engineer\nJr and tralllc 




